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Another prisoner’s death in Taloja Jail raises alarm over suicides in Maharashtra’s
prisons

Over 70 prioners have died by suicide since 2010 in Maharashtra, with NHRC calling for
urgent reforms.

https://indianexpress.com/article/cities/mumbai/prisoner-death-taloja-jail-maharashtra-
prison-suicide-9942036/
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The alleged suicide of an undertrial prisoner, accused in the sexual assault and the
murder of a minor girl in Kalyan East in Taloja Jail Sunday once again spotlighted a
growing concern in Maharashtra’s prison system—one that has claimed over 70 lives in
the past 13 years.

Official data reveals that between 2010 and 2022, 129 prisoners in Maharashtra died
unnatural deaths, of which 54 per cent or 70 were recorded as suicides.

Nearly 35 per cent of these suicides took place in just three years between 2020 and
2022, pointing to a trend that continues to worsen despite repeated warnings and
recommendations.

In 2014, alarmed by the growing number of suicides in Indian prisons, the National Human
Rights Commission (NHRC) commissioned a comprehensive study to examine the
underlying causes of suicides in prisons.

The report, named Suicide in Prison: Prevention Strategy and Implication from Human
Rights and Legal Points of View, identified two principal factors driving prison suicides: a
custodial environment that fosters suicidal tendencies, and personal crises faced by
inmates.

“From the inmate’s perspective, certain features of the jail environment enhance suicidal
behaviour — fear of the unknown, distrust of an authoritarian system, lack of control over
one’s future, isolation from family and loved ones, the stigma of incarceration, and the
overall dehumanizing nature of prison life,” the NHRC noted in its findings.

The 2014 NHRC report highlighted a stark disparity in suicide rates among inmates,
noting that pre-trial detainees are ten times more likely to die by suicide compared to the
general prison population, while sentenced prisoners face a risk three to six times higher.

In response, the Commission outlined a series of recommendations aimed at suicide
prevention in prisons, focusing on mental health support, structural reforms, and improved
inmate monitoring.
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The advisory flagged the high number of unnatural deaths in Indian jails, stating that 80
per cent of these fatalities were suicides, with hanging remaining the most common
method.

However, with little visible improvement over the years, the NHRC issued a fresh 11-point
advisory in June 2023, acknowledging that “the incidence of suicides in prisons has not
come down”.

The 2023 advisory proposed a detailed 11-point action plan. Among its key
recommendations was the suggestion to increase prison staff, particularly welfare
officers, psychologists, medical personnel, and probation officers. Introduction of mental
health literacy training for prison staff, creation of suicide prevention units including
inmates trained to provide psychological first aid, buddy systems and CCTV surveillance
for high-risk prisoners, CPR and first-aid training for selected prisoners to respond to
suicide attempts and strengthening family visitation systems to provide emotional support
to inmates were among the other recommendations.

Prison officials, speaking on condition of anonymity, acknowledged the troubling nature
of rising suicides in custody but emphasized that the issue cannot be resolved through
surveillance alone.

“Just watching and monitoring prisoners 24x7 will not reduce jail suicides,” a former prison
official said. “What’s needed is a complete overhaul of the prison system—one that
prioritizes mental health support, staff training, and structural reforms. In today’s reality of
overcrowded and understaffed prisons, such incidents are tragically inevitable.”

While some argue that suicide is a voluntary act for which custodial authorities should not
be held accountable, the NHRC firmly asserts the state’s responsibility in such cases.

“Since inmates are under the safe custody of the State, it is the State’s obligation to
ensure their safety, security, and overall wellbeing. In cases of negligence or violation,
the State is vicariously liable for any acts of omission or commission by prison authorities,”
the NHRC stated in its 2014 report.
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Fake doctor’s remand extended as SIT probes surgery scam with global links

https://timesofindia.indiatimes.com/city/bhopal/fake-doctors-remand-extended-as-sit-
probes-surgery-scam-with-global-links/articleshow/120257976.cms

TNN | Apr 13, 2025, 09.19 PM IST

Bhopal: A local court in Damoh district has extended the police remand of Narendra
Yadav aka N John Camm for four more days while rejecting his bail plea. Yadav is being
probed for unauthorised cardiac surgeries using forged documents and allegation of
deaths of various patients at Mission Hospital.

The decision was made by Fifth Civil Judge Riya Singh, who sided with the prosecution's
demand for further interrogation. Advocate Sachin Nayak, representing the accused, had
opposed the remand extension and applied for bail, but the court found merit in the
prosecution's argument and dismissed the plea.

ADPO Sanjay Rawat, representing the state, argued that the case extends beyond
national borders, with links to multiple countries. He emphasised the need for extended
remand to allow the SIT and police to collect evidence from various international sources.

The court acknowledged the gravity of the matter and granted a four-day extension.

Following the court's ruling, police escorted Yadav through a crowd outside the courtroom
and took him back into custody.

The case came to light after one Krishna Patel filed a complaint with the Human Rights
Commission, alleging fraud in the name of heart surgery. He accused Yadav of using a
fake identity, claiming that the doctor's Aadhaar card listed a German citizen as his father
and contained other suspicious details.

The SIT is expected to present Yadav in court again on April 17, as investigations
continue into what is increasingly appearing to be a case of medical fraud with
international dimensions.
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ADPO Sanjay Rawat, representing the state, argued that the case extends beyond
national borders, with links to multiple countries. He emphasised the need for extended
remand to allow the SIT and police to collect evidence from various international sources.

The court acknowledged the gravity of the matter and granted a four-day extension.

Following the court's ruling, police escorted Yadav through a crowd outside the courtroom
and took him back into custody.

The case came to light after one Krishna Patel filed a complaint with the Human Rights
Commission, alleging fraud in the name of heart surgery. He accused Yadav of using a
fake identity, claiming that the doctor's Aadhaar card listed a German citizen as his father
and contained other suspicious details.

The SIT is expected to present Yadav in court again on April 17, as investigations
continue into what is increasingly appearing to be a case of medical fraud with
international dimensions.
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